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Rights activist moves NHRC over alleged sexual abuse of Odisha 
woman in Delhi 

https://www.socialnews.xyz/2024/10/13/rights-activist-moves-nhrc-over-alleged-
sexual-abuse-of-odisha-woman-in-delhi/ 

Posted By: Gopi October 13, 2024 

Bhubaneswar, Oct 13 (SocialNews.XYZ) A case was filed on Sunday with the National 
Human Rights Commission (NHRC) over the suspected sexual abuse of an Odisha 
woman who was rescued by police in the Sarai Kale Khan area of Delhi on the 
intervening night of October 10 and 11. 

Advocate and human rights activist Radhakant Tripathy has filed the case alleging the 
Delhi government of failing to protect the destitute and hapless woman. 

Tripathy further accused the government of Delhi has learnt nothing to take 
precautions and preventive measures even after the Nirbhaya case. The rights activist 
also urged the NHRC to investigate the case independently and impartially’ 

The apex rights body of India has also been requested to issue directions for the 
rehabilitation of the victim with proper medical care and compensation. 

Resident Commissioner of Odisha in Delhi, Vishal Gagan said that a senior woman 
official is in touch with the victim and the local police. He further stated that the Delhi 
police has been assured of financial and other required support in the case. 

Sources claimed that the victim's family members have left for New Delhi after the 
incident came to fore. Meanwhile, Biju Janata Dal leader and Rajya Sabha MP Manas 
Mangaraj on Sunday launched a scathing attack on the state government over the 
unfortunate incident. 

"Shocking brutality in Delhi! An Odia Woman gang-raped in the National Capital 3 days 
ago on the eve of Dussehra, stranded on the streets; and later admitted to AIIMS 
Trauma Centre," wrote Mangaraj. 

He alleged that the state government has been busy in festivities and has no time to 
issue any statement on the brutal incident. 

"Call it negligence or apathy, the Odisha Government has turned a blind eye to the 
plight of distressed woman and seems to be busy in holidays. The CM is visiting Puja 
Pandals, but has no time to make a statement on #OdiaAsmita being brutally 
assaulted in Delhi," alleged Mangaraj. 

As per reports, one 34-year-old woman, a nursing graduate from Odisha, was 
allegedly raped by unknown miscreants who later dumped the victim in a semi-
conscious state in Sarai Kale Khan area of southeast Delhi on the intervening night of 
October 10 and 11. 
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The victim was rescued by the police team and took her to AIIMS Trauma Center 
where she is undergoing treatment. 

The Delhi Police has reportedly registered a case against unknown miscreants under 
sections 70(1) [gang rape] and 115(2) [voluntarily causing hurt] of the Bharatiya Nyaya 
Sanhita (BNS). 

Multiple teams have been formed to apprehend the alleged culprits involved in the 
brutal incident. 

Source: IANS 
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NHRC asks Centre for response on exclusion of some tribal groups 
from ST List 

https://www.eastcoastdaily.in/2024/10/13/nhrc-asks-centre-for-response-on-
exclusion-of-some-tribal-groups-from-st-list.html 

Oct 13, 2024, 10:54 pm IST 

The National Human Rights Commission (NHRC) has issued a final reminder to the 
Ministry of Tribal Affairs and the Ministry of Social Justice and Empowerment, asking 
them to submit a report on the exclusion of certain Particularly Vulnerable Tribal 
Groups (PVTGs) from the Scheduled Tribes (ST) list. This action follows a petition by 
Supreme Court lawyer and human rights activist Radhakanta Tripathy, who 
highlighted the lack of social justice for these PVTGs. He pointed out that these groups 
are deprived of crucial benefits, such as protection under the Prevention of Atrocities 
Act and access to education, employment, and other affirmative action programs, 
which are available to recognized STs. 

Tripathy’s petition emphasized that several PVTGs in states like Andhra Pradesh, 
West Bengal, Manipur, Maharashtra, and Madhya Pradesh remain excluded from the 
ST list despite their vulnerable status. These groups, including the Tothi community, 
Great Andamanese, Totos, Maram Naga, Maria Gond, and Hill Korba, continue to face 
significant socio-economic challenges, including malnutrition, high mortality rates, and 
exploitation. He also pointed out discrepancies in how certain groups are treated 
across regions, with some upper-caste communities being included in the ST list while 
deserving PVTGs are left out. 

The NHRC, acknowledging the delay in including these PVTGs in the ST list, warned 
that failure to respond within four weeks would lead to legal action. Tripathy argued 
that the Centre’s inaction violates the constitutional and human rights of these 
communities, urging the NHRC to ensure timely intervention to address the challenges 
faced by PVTGs. The plea calls for immediate action to rectify this oversight, ensuring 
that PVTGs gain access to the benefits and protections granted to Scheduled Tribes. 
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NHRC seeks reply from Centre on some tribal groups not included 
in ST List 

https://www.newindianexpress.com/nation/2024/Oct/13/nhrc-seeks-reply-from-
centre-on-some-tribal-groups-not-included-in-st-list 

Acting on a petition filed by Supreme Court lawyer and noted human rights activist 
Radhakanta Tripathy, the NHRC sought the reply within four weeks. 

Suchitra Kalyan Mohanty Updated on: 13 Oct 2024, 8:12 pm 

3 min read 

NEW DELHI: The National Human Rights Commission (NHRC) has issued a final 
reminder to the Secretary, Ministry of Tribal Affairs, and the Secretary, Ministry of 
Social Justice and Empowerment, Department of Social Justice and Empowerment to 
submit the requisite report on some PVTGs (Particularly Vulnerable Tribal Groups), 
not considered to be Scheduled Tribes (STs) to the Commission within four weeks. 

Acting on a petition filed by Supreme Court lawyer and noted human rights activist 
Radhakanta Tripathy, the NHRC sought the reply within the specified time. Upon 
failing, the Commission will be constrained to issue a coercive process u/s 13 of PHR 
Act, 1993, calling for the personal appearance of the authority concerned. 

Tripathy alleged that the concerned PVTGs are deprived of social justice and other 
entitlements even though they are considered as a special category of people who 
need protection. The plea further stated that Upper Caste People like Brahmins, 
Muslims, and Christians are included in ST list in certain areas in India, whereas the 
PVTGs are yet to be included in the ST list in six States. 

“Delay in including the PVTGs in ST List amounts to derailment and miscarriage of 
justice. In the absence of ST certificate, the victims of atrocities are not covered under 
The Scheduled Castes and Scheduled Tribes (Prevention of Atrocities) Act, 1989 and 
virtually deprive them of justice. They don’t get benefits under Education, Employment 
and other Affirmative actions like relaxations, incentives and scholarships. PVTGs are 
more vulnerable among the tribal groups,” Tripathy in his plea, contended. 

He cited the examples of PVTGs those are not included in the ST List. The following 
is the list of his finding - 

Andhra Pradesh – Tothi Community even if included in the list of PVTG but not 
included in the ST list. 

Andaman – Great Andamanese - The Great Andamanese are an indigenous people 
of the Great Andaman archipelago in the Andaman Islands. The number of Great 
Andamanese can not be ascertained as there is apparent confusion by the 
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Government as to who are Great Andamanese and Andamanese. "How both are 
different? The State fails to answer on the question," Tripathy alleged. 

West Bengal – Totos - They are most exploited, neglected, and highly vulnerable to 
diseases with high degree of malnutrition, morbidity and mortality. 

Manipur – Maram Naga - The Maram Naga, are inhabiting the large portion of Senapati 
district in the Northeast Indian state of Manipur. 

Maharashtra – Maria Gond - The Madia Gond are a primitive tribe inhabiting the 
Dandakaranya forests in the Central Eastern part of Gadchiroli district of Maharashtra. 

Madhya Pradesh – Hill Korba, The Hill Korbas are traditional hunters and warriors but 
due to the disappearance of forests and game they have now turned to agriculture and 
fishing. Abujh Maria in M.P. are considered as PVTG. Their condition of living is still 
under developed. 

"The Recent amendment (February. 2024) addresses discrepancies in the treatment 
of certain tribes across different regions. PVTGs listed as STs gain access to 
reservation quotas in education, employment, and political representation. However, 
if they are not included in the ST List then they are deprieved of and denied the benefits 
meant for the STs," he alleged. 

The inaction and failure of the Center in acting over the issue violates the fundamental, 
constitutional and basic human rights of the people from PVTG Communities who are 
yet to be included in the Scheduled Tribes Lists, the petitioner stated and requested 
the NHRC to intervene in the issues raised in his plea. 

"A time bound follow-up by the NHRC will definitely address the issues, challenges 
faced by the PVTGs on top priority is the need of the hour," Tripathy said. 

PVTG is a sub-classification of a Scheduled Tribe or section of a Scheduled Tribe that 
is considered more vulnerable than a regular Scheduled Tribe. The Indian 
Government created the PVTG list to improve their living. 
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Baba Siddique Shot Dead: The Leader Was 'Unresponsive' When 
Brought To Hospital, Says Lilavati Doctor 

https://www.freepressjournal.in/mumbai/baba-siddique-shot-dead-the-leader-was-
unresponsive-when-brought-to-hospital-says-lilavati-doctor 

Baba Siddique, the former Congress leader and current Nationalist Congress Party 
(Ajit Pawar) member, was shot dead in Mumbai's Bandra area on Saturday (October 
12). He was rushed to Lilavati hospital but succumbed to his bullet injuries. Lilavati 
Hospital doctor has spoken to media and given information about how things unfolded 
when Siddique was brought to hospital. 

Manas JoshiUpdated: Sunday, October 13, 2024, 12:00 PM IST 

Baba Siddique shot dead: Former Bandra MLA and Nationalist Congress Party (Ajit 
Pawar) leader Baba Siddique was 'unresponsive' when he was brought to Lilavati 
Hospital, said Dr Jalil Parkar in early hours of Sunday (October 13). Dr Parkar is part 
of Department of Chest Medicine at Lilavati Hospital. The doctor further said that 
Siddique had lost a lot of blood and did not have pulse, cardiac activity or blood 
pressure 

"He was brought to NHRC emergency medical services at 9:30 pm on October 12, in 
an unresponsive condition with no pulse, no cardiac activity, no blood pressure, with 
a history of gunshot wounds on the chest. He had lost a lot of blood and recitation was 
initiated immediately. He was shifted to ISU where further attempts for revival were 
made...Despite all recitative efforts we were unable to revive him and was declared 
dead at 11:27 pm on October 12..." said Dr Parkar as quoted by ANI. 

Times of India reported on Sunday quoting sources in Lilavati Hospital that Siddique 
was 'dead on arrival'. 

Siddique's body has now been sent to Mumbai's Cooper Hospital for post-mortem. 

The killing of Siddique, one of the prominent faces in Mumbai politics, sent 
shockwaves across the city and state just as the auspicious day of Dussera was 
ending with festivities still taking place in many parts of the city. 

Siddique was shot outside his legislator son Zeeshan Siddique's office in Bandra. 
Siddique was shot just when he was entering his vehicle. The killers took benefit of 
the sound of firecrackers being burst in the vicinity. 

The three killers arrived on foot and fired multiple bullets at Siddique, one of which 
struck him in his chest. Two assailants have been held while search is on for the third 
one. 

Siddique's killing has stirred state politics especially when legislative assembly 
elections are expected to take place next month. 
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Siddique, a former Congress member, and had joined NCP (Ajit Pawar) just months 
ago. 

Police investigation is examining various angles like slum rehabilitation dispute, 
Lawrence Bishnoi gang connection and more. 
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एसएसपी को 22 नवंबर को उप थत होने का आदेश 

https://www.bhaskar.com/local/jharkhand/ranchi/news/ssp-ordered-to-appear-on-
november-22-133800731.html 

रांची | रा ीय मानवािधकार आयोग (एनएचआरसी) ने रांची एसएसपी को समन भेजकर 22 नवंबर को 
पूरी रपोट के साथ सशरीर उप थत होने का आदेश िदया है। उ  तुपुदाना ओपी म 10 जनवरी 2023 को 
चोरी के आरोप म एक युवक िवकास कुमार की बेरहमी से िपटाई के मामले म उप थत होने का आदेश 

जारी िकया गया है। आदेश म यह भी कहा गया है िक उ  सशरीर उप थित म छूट तभी िमलेगी, जब वे 

15 नवंबर तक हर हाल म पूरी रपोट आयोग को उपल  कराएंगे। आयोग ने यह समन नौ अ ू बर को 
जारी िकया था। समन की ितिलिप डीजीपी झारखंड व िशकायतकता बाबूलाल मरांडी को भी भेजी है। 
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बाबा िसि की की ह ा के 2 आरोपी िगर ार, कूपर अ ताल म होगा पो माटम 

https://khabar36.com/2-accused-of-baba-siddiquis-murder-arrested/ 

Khabar Chhattisii Media Send an emailOctober 13, 2024 

मंुबई। एनसीपी नेता बाबा िसि की का शव मंुबई के लीलावती अ ताल से पो माटम के िलए कूपर 

अ ताल ले जाया गया। शिनवार देर रात लीलावती अ ताल म उनकी मौत हो गई। तीन ह ारो ंने मंुबई 

के िनमल नगर म गोलीबारी कर उनकी ह ा कर दी। गोली लगने के बाद उ  अ ताल ले जाया गया, 
लेिकन उनकी जान नही ंबचाई जा सकी। मंुबई पुिलस ने ह ा के मामले म दो आरोिपयो ंको िगर ार 

िकया है। पहला आरोपी करनैल िसंह ह रयाणा का रहने वाला है और धमराज क प उ र देश का रहने 

वाला है।  तीसरे आरोपी की तलाश जारी है। पुिलस सू ो ंके मुतािबक हमलावर एक बाइक पर सवार होकर 

आए थे।  

लीलावती अ ताल के डॉ. नीरज उ मानी ने बताया "उ  12 अ ूबर को रात 9:30 बजे NHRC 
आपातकालीन िचिक ा सेवा म लाया गया था। उनकी हालत ब त खराब थी। उनकी न  नही ंचल रही 
थी, दय गित नही ंचल रही थी, र चाप नही ंथा और गोली लगने के घाव भी थे। उनका ब त खून बह 

चुका था और तुरंत ही उ  अ ताल ले जाया गया। उ  ISU म ले जाया गया, जहां उ  होश म लाने के 

िलए और यास िकए गए। सभी यासो ंके बावजूद हम उ  होश म नही ंला पाए और 12 अ ू बर को 
रात 11:27 बजे उ  मृत घोिषत कर िदया गया।" 
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Vettaiyan Worldwide Collection Day 3: धूम मचा रही अिमताभ ब न-रजनीकांत 

की 'वे ैयन', तोड़ा इन िफ ो ंका रकॉड 

https://www.jagran.com/entertainment/box-office-vettaiyan-worldwide-collection-day-
3-amitabh-bachchan-rajnikanth-starrer-break-record-of-these-films-23814883.html 

अिमताभ ब न (Amitabh Bachchan) और रजनीकांत (Rajnikanth) अपने-अपने िसनेमा का चिचत नाम 

ह। दोनो ंने ही अपने क रयर म लीक से हटकर रो  िकए ह। अब साउथ और बॉलीवुड इंड ी के यह 

लीजड एक े म म िफ  वे ैयन के िलए आए ह जो िक हाल ही म रलीज की गई है। वे ैयन को घरेलू के 

साथ-साथ ोबल लेवल पर भी अ ा र ांस िमल रहा है। 

By Karishma LalwaniEdited By: Karishma LalwaniUpdated: Sun, 13 Oct 2024 11:53 AM (IST) 

एंटरटेनमट डे , नई िद ी। Vettaiyan Worldwide Collection Day 3: िसतंबर म थलापित िवजय 

की िफ  'गोट' रलीज ई थी, िजसने िटकट िवंडो पर ताबड़तोड़ िबजनेस िकया। वही,ं 10 अ ू बर को 
सुपर ार रजनीकांत की िफ  'वे ैयन' रलीज ई है। यह इस साल की दूसरी पाली म रलीज ई साउथ 

की दूसरी सबसे बड़ी िफ  है।  

'वे ैयन' चोर से पुिलस बने पुिलस ऑिफसर अिथयान (रजनीकांत) की कहानी है। उसे सरकारी ू ल म 

मा रजुआना स ाई करने की जानकारी िमलती है। इस केस की पड़ताल जब वह शु  करता है, तो उसके 

सामने कई राज खुलते ह। इस केस की पड़ताल के िसलिसले म ही उसकी मुलाकात रा ीय मानवािधकार 

आयोग, डॉ. स देव द  पांडे (अिमताभ ब न) से होती है।  

'वे ैयन' ने दुिनयाभर म कर डाली इतनी कमाई 

ाइम और ए न के कॉ े  पर बनी िफ  'वे ैयन' के व वाइड कले न की बात कर, तो इसने तीन 

िदन म 'गोट' मूवी के लाइफटाइम कले न को पीछे छोड़ िदया है। िफ  ि िटक मनोबाला िवजयबालन 

के अनुसार, 'वे ैयन' िफ  ने आं  देश, कनाटक, केरल और तेलंगाना म गोट िफ  के ए बॉ  
ऑिफस कले न के लाइफटाइम कले न को पीछे छोड़ िदया है। 

तोड़ा इस िफ  का रकॉड 

'वे ैयन' िफ  ने दुिनयाभर म 154 करोड़ की कमाई कर डाली है। इसी के साथ इस िफ  ने कमल 

हासन की मूवी 'इंिडयन 2' के व वाइड लाइफटाइम कले न का रकॉड तोड़ िदया है।  

घरेलू बॉ  ऑिफस पर भी िदखाया जलवा 

वे ैयन िफ  के डोमे क कले न की बात कर, तो िफ  तीन िदन म 100 करोड़ कमाने के करीब 

प ंच गई है। यह तब है जब 'वे ैयन' को 'िजगरा' और 'िव ी िव ा का वो वाला वीिडयो' के साथ रलीज 

िकया गया है। इन दोनो ंही िफ ो ंसे वे ैयन िफ  का कले न आगे है। 

33 साल बाद एक साथ नजर आए अिमताभ ब न-रजनीकांत 
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अिमताभ ब न और रजनीकांत 1991 म रलीज ई िफ  'हम' म नजर आए थे। इसके बाद 'वे ैयन' 

इतने वष  म इन दोनो ंकलाकारो ंकी दूसरी िफ  है।  

'वे ैयन' की ार का  

िफ  की ार का  की बात कर, तो इसम फहद फािसल, दुशारा िवजयन और राणा द ुबाित जैसे 

ास भी मौजूद ह। 
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Vettaiyan Collection Day 3: अिमताभ ब न-रजनीकांत की 'वे ैयन' ने िदखाया 
जोश, कमाई म आया जबरद  उछाल 

https://www.jagran.com/entertainment/box-office-vettaiyan-box-office-collection-day-
3-starrer-amitabh-bachchan-rajnikanth-23814854.html 

मेगा ार अिमताभ ब न (Amitabh Bachchan) ने इस साल रलीज ई क  2898 एडी िफ  म 

अ ामा के िकरदार म धाक जमा दी। वही ंअब इस साल की उनकी दूसरी िफ  वे ैयन रलीज ई है 

िजसम वह साउथ सुपर ार रजनीकांत के साथ अपनी ए ंग का कमाल िदखाते नजर आ रहे ह। िफ  

को अ ी ओपिनंग िमली थी। वही ंअब तीसरे िदन के आंकड़े भी सामने आ गए ह। 

By Karishma LalwaniEdited By: Karishma LalwaniUpdated: Sun, 13 Oct 2024 10:55 AM (IST) 

एंटरटेनमट डे , नई िद ी। Vettaiyan Collection Day 3: सुपर ार रजनीकांत और अिमताभ 

ब न (Amitabh Bachchan) की िफ  'वे ैयन' ने बॉ  ऑिफस पर तगड़ी ओपिनंग ली थी। लंबे समय 

से दोनो ंके एक ही े म म काम करने की चचा थी, जो िक 'वे ैयन' से पूरी ई है। 33 साल बाद यह दो 
सुपर ास एक साथ आए ह। 'वे ैयन' को िटकट िवंडो पर अ ा र ांस िमल रहा है।  

अिमताभ ब न और रजनीकांत (Rajnikanth) आ खरी बार 1991 म एक िफ  म नजर आए थे। अब 33 

साल बाद एक बार िफर दोनो ंसाथ आए ह। टीजे ानवेल ारा िनदिशत ए न डामा िफ  'वे ैयन' 
ाचार और ाइम को उजागर करती िफ  है। इसम रजनीकांत पुिलस ऑिफसर अिथयान के रोल म 

ह और अिमताभ ब न, रा ीय मानवािधकार आयोग, ायमूित डॉ. स देव द  पांडे के िकरदार 

म।  

पुिलस ऑिफसर के रोल म रजनीकांत 

'वे ैयन' म िदखाया गया है िक क ाकुमारी िजले म पुिलस अधी क अिथयान मश र एनकाउंटर िवशेष  

है। वह तकनीकी िवशेष  भी है और ार से उसे लोग वे ैयन के नाम से पुकारते ह। वह सरकारी ू ल 

म स ाई िकए जाने वाले ड  की िशकायत िमलने पर इसकी जांच पड़ताल करता है। इसी पड़ताल म 

उसकी मुलाकात डॉ. स देव द  पांडे से होती है, िजसका िकरदार अिमताभ ब न ने े िकया है। 

'वे ैयन' ने कर डाली इतनी कमाई 

इस ॉ ग कंटट वाली िफ  ने दो िदनो ंम बॉ  ऑिफस पर 50 करोड़ का आंकड़ा पार कर िलया था। 

वही,ं रलीज के तीसरे िदन यानी शिनवार को िफ  की कमाई म 8.75 ितशत उछाल देखने को िमला 
है। इससे िफ  का टोटल कले न 100 करोड़ के करीब प ंच गया है। 

इन िफ ो ंसे है क टीशन 

'वे ैयन' 10 अ ू बर को रलीज की गई िफ  है। वही,ं 11 को 'िजगरा' और 'िव ी िव ा का वो वाला 
वीिडयो' िफ  रलीज ई है। जहां 'िजगरा' आिलया भ  की ि लर डामा िफ  है। वही,ं 'िव ी िव ा 
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का वो वाला वीिडयो' राजकुमार राव की कॉमेडी एंटरटेनर िफ  है। ऐसे म इन दो अलग-अलग जॉनर की 
िफ ो ंके आगे 'वे ैयन' ने गजब का कले न िकया है। 
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Amitabh Bachchan रजनीकांत की 'वे ाइयां' ने मचाया तहलका 
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Entertainment एंटरटेनमट : थलपित िवजय ारा िनदिशत, 'गोट' िसतंबर म रलीज़ ई और बॉ  

ऑिफस पर अ ा दशन िकया। वही,ं सुपर ार रजनीकांत की 'वे ाइयां' 10 अ ू बर को रलीज ई। 
यह िफ  इस साल की दूसरी छमाही म रलीज ई साउथ की दूसरी सबसे बड़ी िफ  है।बेतायन एक 

चोर से पुिलसकम  बने अथयान (रजनीकांत) की कहानी है। उ  जानकारी िमली िक प क ू लो ंम 

मा रजुआना की आपूित की जा रही है। जैसे-जैसे वह मामले की जांच शु  करता है, कई राज सामने आते 

जाते ह। इसी केस की जांच के िसलिसले म उसकी मुलाकात डॉ र से होती है.  

रा ीय मानवािधकार आयोग के स दु द  पांडे (अिमताभ ब न)। जहां तक ाइम और ए न 

कॉ े  िफ ो ं के वैि क कले न की बात है, तो 'बे इयां' ने तीन िदनो ं म 'गोट' के लाइफटाइम 

कले न को पीछे छोड़ िदया है। िफ  समी क मनोबाला िवजयबरन के मुतािबक, 'वे ाइयां' ने आं  

देश, कनाटक, केरल और तेलंगाना म 'गॉट' के लाइफटाइम कले न को पीछे छोड़ िदया है। 

वे ैयन ने दुिनया भर म 154 िमिलयन पये की कमाई की। इस तरह िफ  ने कमल हासन की िहंदी 2 

ारा बनाया गया िव  रकॉड तोड़ िदया।बे ायन के घरेलू कले न की बात कर तो िफ  तीन िदनो ंम 

100 करोड़ के करीब है। इस समय, 'वे ाइयां' को 'िजगरा' और 'िव ी िव ा का वो वाला वीिडयो' के साथ 

रलीज़ िकया गया था। बातन िफ ो ंका सं ह दोनो ंिफ ो ंसे पहले का है। 

अिमताभ ब न और रजनीकांत ने 1991 की िफ  हम म अिभनय िकया। इस िफ  के बाद बतायन 

कई सालो ंम इन दोनो ंकलाकारो ंकी दूसरी िफ  होगी.इस िफ  की ारका  की बात कर तो इसम 

फहद फािसल, दशहरा िवजयन और राणा द ुबाती जैसे िसतारे भी ह। 
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